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 It is submitted by the Airports Authority of India that a cost 

estimate for carrying out the feasibility of extending the runway at 

Umroi Airport has been submitted to the State and the State is yet to 

respond. 

 It is hoped that the AAI and the State work out the modalities 

and complete the necessary inspection within the next couple of months.  

 Let the matter appear 10 weeks hence. 

 List on February 2, 2024. 
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